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Dated 31|07 |20

NOTIEICATION

Under the provisions of

i ' ' ional Capital Territory of
Section 20 of the Punjab Courts Act, 1918, as in force In the_ Nationa (
Delhi, the Lt. Governor of National Capital Territory of Delhi, on the recor?rge?lgagci:nh ::
the High Court of Delhi, appoints Mr. Vinay Kumar Khanna, an officer of De g

Judicial Service as Principal District Judge on regular basis with effect from the date he
takes over,

No.F.6/1/2015-Judl./Suptlaw/! Y § 2-- 1Y § b

By order and in the Name o_f the
Lt Governor of National
Capital Territory of Delhi,

Wﬁe’l{ﬁﬁﬂz

(Bharat Parashar)
Principal Secretary (Law, Justice & L.A.)

Dated 31}o%|rean

Copy forwarded for information and necessary action to:

mh W N

©0~N:

The Secretary to Govt. of India, Ministry of Home Affairs, New Delhi.

The Secretary of the Govt. of India, Ministry of Law & Justice, (Department of
Justice), Jaisalmer House, New Delhi.

The Registrar General, High Court of Delhi, New Delhi, w.rt his D.O, letter.
No.4464!DHC!Gaz.1NVI.E.2(a)12024 dated 29.07.2024.

The Pr. District & Sessions Judge, (HQ), Delhi, Tis Hazari Courts Complex, Delhi.
The Special Secretary (GAD/Coord.), Govt. of NCT of Del

S YPRo hi (in duplicate along
with Hindi version of the same) for publication In Delhi Gazette (Extra—Ordinary
Part-1V).

The Controller of Accounts, Govt. of NCT of Delhi,
The PAO-VI, Tis Hazarl, Delhi.

Officer concerned through Registrar General, High Court of Delhl, New Delhi.
Guard file, %_0,.———5
ek 3040
(Bharat Parashar)

Principal Secretary {Law, Justice & L.A.)

?



HIGH couRry OF DELHI: NEW DELH!
Sher Shah Road, New Dalhi T

MOST IMMEDIATE

D-2/Gaz. DHC/2024 Dated; \n o \'\ PRE

/ —lﬁa PEEY
To, :
.-~ The Principal District & Sessions Judge (HQs), T;gg
Tis Hazari Courts Complex, e

New Delhi-110054,

Sub: Regarding Appointment of Principal District Judge.

Legistative Affairs, Govt. of NCT of Delhi, on the above subject, with the request to deliver
copy of the same to the officer concerned,

Yours Sincerely
iy
f:
(Kanwal Jeg’t Arora)

Registrar General
Encl: As above

Endos. No, / D—Z/Gaz.lA/DHC/2024

Copy forwarded for information and necessary acticn to:-

1. Al' the Principal District and Sesstons Judges, Delhi,

2. Tke Principal District & Sesslons Judge-cum-Spec!al Judge (PC Act) (CBI), Rouse Avenue
Courts Complex, New Dethi.

3. The Principal Judge, Family Courts (HQs), South-Wast, Dwarka Courts Complex, New
Delhi.

(Raj Kumar Rawat!
Joint Registrar (Gazette-1A)

= T AL e
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI.

. “5383
No. 268 ~ /7. 5(19/2024 Dated, Delhi the
AU o0
Sub:- Regarding Appointment of Principal District Judge .

Copy forwarded along with its enclosure for information znd necessary actior. to:-

1. The officer concerned.
ﬁe Officer In-charges, Administration LILIII, Accounts, General Branch,
Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
Web-site Committee(Hindi/English) and Computer Section, Tis Hazari Courts,
Delhi, '

3. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Delhi.

4. The AO(J), Administration-L,IL,III, Vigilance, Recruitment Cell, Filing Section,
Accounts Branch, Fine & Audit Section, Care-Taking Branch, Computer Branch
LT, Cell, Protocol Branch, LAC Branch, R & I Branch, 'LAYERS'Vulnerable
Witness Deposition Complex(VWDC) and ACR Cell, Central District, Tis
Hazari Court, Delhi.

5. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.

6. The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A,
Tis Hazari Courts, Delhi.

7. The LAYERS' Section, for uploading on '‘LAYERS'

( MukeshyKufiar Gupta )
District Judge (-Commercial Court)-07/
Officer In-charge, Juficial Branch (Central)
For Principal Disirict &'Sessions Judge (HQs)

De]hituw ,




